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 ANNUAL  REPORT  40  REVIEW

 or  NATIONAL  PRODUCTIVITY  COUNCIL

 New  DELHI  FOR  1980-81.

 THE  MINISTER  OF  STATE  IN

 THE  MINISTRIES  OF  INDUSTRY

 AND  STEEL  AND  MINES  (SHRI
 CHARANJIT  CHANANA):  ।  beg
 to  lay  on  the  Table.

 (1)  ।  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of  the

 National  Productivity  Council,  New

 Delhi,  for  the  year  1980-81  along
 with  Audited  Accounts.

 (2)  A  statement  (Hindi  and  Eng-
 lish  versions)  regarding  Review  by
 the  Government  on  the  working  of

 the  National  Productivity  Council,
 New  Delhi,  for  the  year  1980-81.

 [Placed  in  Library.  See  No.  LT-3710/

 827

 ANNUAL.  REPORT  AND  REVIEW  OF

 CENTRAL  GovT.  EMPLOYEES  CONSU-
 MER  COOPERATIVE  SocreTy  LMTp.,
 New  DELHI  For  1980-81.

 THE  MINISTER  OF  Sara

 THE  MINISTRY  OF  HOME  .
 FAIRS  AND  DEPARTMENT  OF

 PARLIAMENTARY  AFFAIRS

 GHRT

 ए.  VENKATASUBBAIAH)::

 beg  to  lay  on  the  Table.

 (1)  ।  copy  of  the  Annual  Report

 (Hindi  and  English  versions)  of  the

 Central  Government  Employees  Con-

 sumer  Cooperative  Society  Limited,
 New  Delhi,  for  the  year  1980-81

 along  with  Audited  Accounts.

 (2)  Astatement  (Hindi  and  Eng-
 lish  versions)  regarding  Review  by
 the  Government  on  the  working  of

 the  Central  Government  Employees
 Consumer  Oooperative  Society
 Limited,  New  Delhi,  for  the  year

 [1980-81.  Placed  in  Library.  See  No.

 LT-3711/82]
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 FINANCIAL  ESTIMATES  10  PERFOR-

 MANCE  BUDGET  OF  EMPLOYEES  STATE

 INSURANCE  CORPORATION  New  DELHI

 For  1982-83-

 THE  DEPUTY  MINISTER  ।
 ~

 THE  MINISTRY  OF:  LABOUR

 (SHRI  DHARMA  VIR):  I  beg  to

 lay  on  the  Table  a  copy  of  the  Fin-

 ancial  Estimates  and  performance

 Budget  (Hindi  and  English  versions)
 of  the  Employees  State  Insurance

 Corporation,  New  Delhi,  for  the  year
 1982-83,  under  section  36  of  the  8

 ployees  State  Insurrance  Act,  1948.

 [Placed  in  Library.  See  No.  LT-3712/

 82]

 NOTIFICATION  UNDER  CUSTOMS

 AcT,  1962  AND  CENTRAL  EXCISE

 र ए1.85,  1944.

 THE  MINISTER  OF  STATE

 IN  THE  MINISTRY  OF  FINAN-

 e8  (SHRI  SAWAI  SINGH

 SISODIA):  1  beg  to  lay  on  the

 Table.

 (1)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English

 versions)  under  section  159  of  the

 Customs  Act,  1962  --

 (i)  8९.  ८.  249  (B)  published  in

 Gazette  of  India,  dated  the

 15th  March,  1982,  together
 with  an  explanatory  memo-
 randum  superseding  Noti-

 fication  1.  190—Customs
 dated  the  7th  September,
 1979  to  remove  certain  proce-
 dural  difficulties.

 (ii)  ०.  5.  हि.  250  (8)  published  in

 Gazette  of  India,  dated  the  15th

 March,  1982  together  with  an

 explanatory  memorandum

 making  certain  amendment

 to  Notification  No.  60

 Customs,  dated  the  28th

 February,  1982.

 (iii)  प.  5.  ।.  258  (४)  published
 in  Gazette  of  India,  dated

 the  19th  March,  1982  -  toge-
 ther  with  an  explanatory  note
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 making  certain  amendment  to
 Notification  No.  95—Customs
 dated  the  9th  May,  1980—so
 as  to  restrict  the  exemption
 on  plain  aluminium  foil  used
 for  manufacture  of  electroly-
 tic  capacitors.  [Placed  in

 Library.  See  No.  LT.  3715/82]

 (2)  A  copy  of  Notification  No.
 G.S.  R.  253  (E)  (Hindi  and  English

 versions)  published  in  Gazette  of
 India  dated  the  17th  March,  1982

 together  with  an  explanatory  memo-~
 randum  regarding  extension  of

 exemption  on  Polypropylene  Staple
 Fibre  P.  ए.  Tow,  P.  P.  Spun  Yarn
 and  P.P.  Blended  Yarn  from  payment
 of  Excise  duty  upto  31st  March,
 1983  issued  under  the  Central  Excise

 Rules,  1944.  /Placed  in  Library,  See
 No.  LT.  3714/82]

 eft  अटल  बिहारी  वाजपेयी  (नई  दिल्‍ली)
 1

 यह  मामला  उठेगा या  नहीं  |

 अध्यक्ष महोदय  :  उठाइये  |

 थी  भ्र टल  बिहारी  वाजपेयी  :  श्राप  उठाने

 नहीं  देते  हैं  ।  भाप  कहते हैं  कि  मेरे  चाचा

 का  ताऊ  है
 या

 ताऊ  का  चाचा  है।

 अध्यक्ष  महोदय  :  प्रापने  पूछा  था  ।  आपने

 जै पन्ने  सवाल  किया,  वैसा  मैंने  नवाब  दिया  ।

 श्री  अटल  बिहारी  वाजपेयी :  मैंने  सवाल

 किया  था  कि  कर्नाटक  के  मुख्य  मंत्री  को  श्राप

 बचाना  चाहते  हैं  ?  श्राप  कह  सकते  थे  कि

 मैं  नहीं  बताना  चाहता ।  मैंने  कोई  रिश्ता ता

 नहीं  जोड़ा  आपका ।

 अध्यक्ष  महोदय
 :
 मैं  भ्रापसे  यह  आशा

 नहीं  करता  हूं  ।  जैसे  झ्रापने  सवाल  किया,

 बैसे  मैंने  उत्तर  दिवा ।  भाप जिस  प्रकार

 सवाल  करेंगे,  वसा  में  उत्तर  दूगा  |
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 t  eft  अटल  बिहारी  वाजपेयी  :  आपने  जेसा

 उत्तर  दिया,  क्या  यह  श्रमिकों  शोभा

 देता है  7

 अध्यक्ष  महोदय :  श्राप  मुझ्े  बताइए,

 क्‍या  यह  प्राकार  शोभा  देता  है  ।

 थी  अटल  बिहारी  वाजपेयी :  मैंने  प्रापसे

 पुछा  था.  कि  कर्नाटक के  मुख्य  मंत्री  को

 बचाना  चाहते  हैं
 ?

 अध्यक्ष महोदय  :  मैं  आप  से  ऐसी  भाशा

 नहीं  करता  हूँ  ।

 शी  अटल  बिहारी  वाजपेयी
 :

 भाप  मुझे

 समझाइए  कि  यह  मामला  क्यों  नहीं  उठाने

 दिया  जा  रहा  है  ।

 अध्यक्ष  महोदय
 :  भाप  भाकर  मुझे  से

 बात  करिए  |
 :

 शी  भ्र टल  बिहारी  वांजपेयी :  यह  प्रदेश

 का  मामला नहीं  है  ।

 meat  महोदय  :  श्राप  नाराज  क्यों

 हो  रहे  हैं  ।  Why  should  you  lose

 your  temper.

 'मैं यद  कहता हूं हूं  कि  पह  आपको  शोभा

 नहीं  देता  है  ।

 wit  अटल  बिहारी  वाजपेयी  '  अध्यक्ष

 जी,  आप  जानते  हैं  कि  मैं  इस  तरह से

 कभी  व्यवहार  नहीं  करता  हूं  ।  मगर  मेरी

 भी  कोई  सीमा  है  सहन  करने  की  ।

 अध्यक्ष  महोदय  ।  मैं  किसी  बात  को

 डील-एशाई  नहीं  करता  हूं।

 We  allow  every  type  of  discussion.

 थी  अमल  बिहारी  बाजपेयी  :  हमें

 नहीं  मादूम  ।  पमने  काल-एलेवन  दिया


